Name of the Corporate Debtor: Ran India Steels Private Limited; Date of

t of CIRP:

List of operational creditors (Government dues)

p 01, 2025; List of creditors as on: November 12, 2025

(Amount in ¥)

Details of Claimant Details of claim Details of claim d Amount of any mutual
Amount of Amount Amo (Wheth % of dues, that may be set-
s G claim admitted covered unt |er voting off e eC D Amount of
N.o N £ the Clai OVernMmen | te of Amount Nature of by cover|related | share in | Amount of contingent claim under verification claim not Remarks, if any
ame of the Claimant :) B receipt claimed claim security| ed by|party? | CoC, if admitted
epartmen interest guaral applicabl
ntee e
issi Recovery of NIL NIL  [No
1 tTar;e ?Degugrgzn_\r2n(|1s)sn<):r;19ern(:1falincome Income Tax 19-Sep-25 6,31,040.00 6,31,040.00| outstanding - - - - - -
. ! TDS/TCS
2 |TNPDCL, Namakkal EDC/Namakkal |T2MiN8dU 14g s 05 | 2,76,21,624.00 0.0p|Courtease | NIL | NIL-No - - - 2,76,21,624.00 -| Subject to further submission
Electricity arrears and verifictaion of documents
ini NI NIL [No
LMELEIOSS}ya(:‘f d Outstanding
3 Emplu_yegs Prowd_ent Funq Employement, |16-Sep-25 37,058.00 0.00 Arrears Dues, ~ ~ ~ 37,058.00 _ Sub]ect_ tvo fgrther submission
Organisation, Regional Office, Salem Damages and and verifictaion of documents
Government of
X Interest
India
y Goods and Wrong NIL NIL  |No
4 |CST & Central Excise, Erode I Services Tax  |16-Sep-25 |  83,65,045.00  83,65,045.00 availamnet of - - - - - -
Division
Department ITC
N N Commercial Non Payment NIL NIL  [No
5 |State Tax Officer, Tiruchengode Tax 15-09-25 | 82,97,31,979.00| 82,97,31,979.00|of Tax - - - - - -
Assessment Circle, Tiruchengode
Departmenet Demands
issi Demand NIL NIL  [No - —
6 Deputy_Cummlssmner_of Income Tax \ncome Tax 20-09-2025 93,403.00 0.00|under ~ ~ ~ 93,403.00 _ Sub]ect_ to fgrther submission
LTU, Circle-1, Chennai 143(1)(a) and verifictaion of documents
Total 86,64,80,149.00| 83,87,28,064.00 - - - - 0.00 - 2,77,52,085.00 0.00




